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The Deputy MIDlster in the MlaJs­
tr)' of Ballways (Shri S. V. Rama-
swamy): (a) The accident occurred 
between Limbgaon and Nander sta­
tions. 

(b) Yes. 

(C) The findings of the Enquiry 
Committee are under scurtiny. 
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MIraj-POODa SeetioD 

W6. Shrl Lonikar: WUl the MinIs-
ter of Railways be pleased to state: 

(a) whether the Railway Board 
have decided to convert Miraj-Poona 
M.G. SectiOn into Broad-Gauge; 

(b) when the work will be started 
and completed; and 

(c) whether there is anv proposal 
under con,ideration to utilise the 
old M.G. material Of Miraj-Poona line 
to convert Miraj-Kurduwadi narrow­
gauge into metergaug'e? 

The Deputy Minister in the Minis-
try of RaUways (Shrl S. V. Rama­
swamy): (a) Yes. 

(b) The work of conversion will 
·be taken up immediately after the 
completion of the Final Location 
Survey which has just been .!;llDC-

tioned. The work of conversion is 
expected to take a minimum of 
three years for completion. 

(e) No. 

Panchayati Ita.j InstituUCIIIII 

253'7. Shri Lollika.r: Will the Minis-
ter of CommUDity Development aDd 
Cooperation be pleased to ,;tate: 

(a) whether the National Develop­
ment Council has taken decisiOn in 
respect of 0) giving membership of 
Panchayati Raj institutions to M.Ps., 
M.L.As .• and M.L.Cos., and (i» non-
payment of any allowances Or sala­
ries to the non-official office bearers; 

(b) it so. the steps taken to imple­
ment decisions of National Develop­
ment Council; and 

(e) whether Ii ,,'tatement shawing. 
the details of allowances paid under 
Panehayati Raj Acts in the States, If 
any. will be laid On the TableT 

The Deputy MiDJster in tbe MiDis--
try 01 Community Development aD4 
Cooperati<lll (Shrl B S. Murthy): (a) 
No. Sir. 




